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(a) the form and amount of grants,
loans and advances asked for by the
Governments of Punjah and PEPSU
for 1956-57 from the Central Govern-
ment and the Reserve Bank under a
scheme prepased by the State Govern-
ment in connection with the recommen-
dations made by the Directive Commitiee
of the Reserve Bank of India on the basis
of the Rural Credit Survey for financing
agticulture and other allied occupatior.s;

(b) whether the Central Govern-
ment and the Reserve Bank have arrived
at a decision in this regard ; and

(¢) if so. the nature of the decision ?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): (a) No request has
so far been received either by the Central
Govenment or by the Reserve Bank of
India from the Goveinment of Punjab,

The Government of PEPSU has not
asked fot any loan fiom the Reserve Bank
of India. The State Government bhas
asked for a loan of Rs. 2 § lakhs and grant
of Rs. 1.55 lakhs from the C:ntral Govern-
ment.

(b) As tegaids Punjab, the question
does rot atise, Regarding PEPSU, the
proposdls received by the Central Govern-
ment Will be considered by the National
Co-operative  Development and Ware-
housing Board as s0om as it is eswblished.

fc) Does not arise.

Sardar Iqbal Singh: May [ know the
number of States that have prepared sche-
mes in this behalf? May ] also know
whether Government have any scheme
which has been formulated to implement
this policy which has been approved
by this House.

Dr. P. 8. Deshmukh : Yes, it is our
purpose to implement the policy and the
various recommendations of the Rural
Credit Survey. We had brought for-
ward a Bill, and that has been passed and
most of the States are submitting their
schemes under that Act.

Sardar Iqbal Singh: Msy I know
the number and the names of the States
that have submitted their schemes to the
Centtal Government, and also the number
of schemes apptoved so far,

Dr. P. S. Deahmubh : The hon. Mem-
ber has asked the question only in respect
of Punjab and PEPSU. So. have not
got the rest of the information. So far as
PEPSU is concermned. they have asked
for a Joan, as | have alrcady for a sum
of Rs. 24 lakhs. I cen mention all the de-
tails, if You would permit.

Mr. Speker : Not necessary.

8brl R P. Garg : May I know whether
Government are aVare that the supply
of rural credit for financing agriculture
snd other allied occupations has not yet
started in PEPSU ?
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The Minlater of Food and Agricul-
ture (Shri A. P. Jain): T'he hon. Mem-
ber would ke awarc that the Act which
has been recently passed provides for the
setting up of the co-operative devel-
opment and warchousing board, which
will be responsible for deciding matters of
policy and also agricuitural finances,

The constitution of that board
has been almost finalised. it is shortly
going to be set up, and ail these
questions will primarily be  decided
by that board.

Shri L.N. Mishra: Do Government
get any returns from the State co-operative
banks regarding the facilitiea for advancing
rural agricultural credit, and if so, are
Government aware that the amounts that
were advanced to the various State Co-
operative banks for rural credit purposes
have not been fully utilised ?

Shrl A. P.Jaln: It may be soin some

cases, but ] think, on the whole, there is
a greater utilisation of those resources.
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Shrimati Tarkeshwari Sinbha : May I
kaow whether, beforc allowing foodgrairs
1o g0 nutside the country,Government made
any calculations about the buffer stocks
available in the country, because the rise in
prices is not a matter of today, but they
havc been rising on from some montia

pest ?





